
CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch

WEEKL Y DISPATCH STATEMENT
FROM 13.07.2020 TO 17.07.2020

s, APPEAL NO. FINAL ORDER DATE OF ORDER DATE ON

NO. NO. RECEIVED FROM THE PS WHICH ORDER
TO HON'BLE PRESIDENT DISPATCHED

NICE
PRESIDENTIMEMBERS

1 CI52274119 50715/20 14/07/20 17107120

2 CI50065120 50717/20 14/07/20 17/07/20

3 C152779119 50716120 14/07/20 17/07/20

4 STI50301116 50712/20 8/7/2020 17/07/20

5 ADI53285 & 53586118 50720-50721/20 14/07/20 17107120

6 SRl11412012 51845/19 13/07/20 13/07/20

7 STI53639114 51846/19 13/07/20 13/07/20

8 ST150690117, 50709-50711/20 13/07/20 13/07/20

STI52874115&
STI54096114

9 STI52782119 50688/20 8/7/2020 13/07/~

10 CI52783119 50684/20 8/7/2020 13107/20

11 CI52328119 50695/20 8/7/2020 13107/20

12 CI52784119 50685/20 8/7/2020 13107/20

7 Attention: To maintain the transprancy in this tribunal all judicial ordersare beingsuo-mota
uprcaoed in PDFformat on the CESTATwebsite immediately after signature of the Hon'bte members on the same day for the parties and public at large

Thusall the i:1terestedparties andother information seekersunder R.T.IAct maydownload theseorders from CESTA ebsite.


